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Supr Price Enqlliry Commission 

+ r Shri Ramesliwar Tantia: 
I Shri Bibhuti Mishra: 
I Shri K. N. Tiwary: 

*513. ~ Shri .Jashvant Mehta: 
I Shri S. M. Banerjee: 
I Dr. Sarojini Mahishi: 
l Shri Bhajahari Mahato: 

Will the Minister of Food and Agri-
c:Jllture be pleased to state: 

(a) whether the Sugar Price En-
quiry Commission set up by thel'Ian-
ning Commission has submitted its 
report; and 

(b) if so, the main recommendations 
made by the Commission? 

The Deputy Minister in the MiDis-
try of Food and Agrieulture (Shri 
D. R. Chavan): (a) and (b). The 
Sugar Enquiry Commission bas not 
yet submitted its final report. 

Shri Rameshwar Tantia: May I 
know whether the Government will 
ask the Enquiry- Commission to look 
into the bad conditions specially of 
eastern U.P. and north Bihar sugar 
mills and will tell them to see that 
the prices paid to those mills arl! not 
ounreasonable? 

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): I am 
sure, the Commission will look into 
all these aspects. This is one of the 
terms of reference of the Commission. 

Shri Rameshwar Tantia: Is it a fact 
that the high prices of gur and khand-
sari retard the production of sugar and 
if so, whether the Price Enquiry Com-
mission will look into that also and 

see that the sugacane price i;-i:=' 
by 4 annas than what the mills pay? 

Shri C. Subramaniam: I do not 
want to anticipate the rebate that the 
Commission is going to recommend. 

Shri Bibhutl Mishra: The north 
Bihar and the eastern U.P. are the 
most backward areas and the farmers 
there are very poor. May I know 
whether the Government has consi-
dered any scheme to'increase the 
sugar production and sugar recovery 
to compensate the growers of those 
areas? 

Mr. Speaker: This fs about the Price 
Enquiry Commission. 

Shri Bishwanath Roy: May I know 
whether the Government has included 
in the terms of reference to the Com-
mission the question that the sugar 
price rise should be linked with the 
cost of production of sugarcan? 

Shri C. SubramaDfam: We have 
not specifically referred to this aspect. 
But in fixing the prices, this factor 
will be taken into onsideratcion. 

Smi S. M. Banerjee: I would like to 
know when the Sugar Price Enquiry 
Commission is likely to submit its 
report and whether it is a fact that 
this will also consider, along with 
other matters, the fabulous profits 
roamed by the sugar magnates both in 
sugar, alcohol and molasses? 

Shri C. Subramaniam: The terms of 
reference of the Commission are: (a) 
determinatIon of the price and the 
system of distribution of sugarcane 
and (b) the policy regarding licensing 
of new sugar factories and' the ex-
pansion of existing sugar factories. 
All matters coming within that will 
be looked into by the Commission. 

Shri S. M. Banerjee: When the re-
port is likely to be submitted? 

8hri C. Subramanian: By April, I 
think. 

Dr, Sarojini Mahishi: What are 
mainly the terms of reference on which 
the Sugar Price Enquiry Commission 
is advised to work? 
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Shri C. Subramanlam: I have just 
now read them out. 
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Shri C. SubraDlllDiam.: Dr. S. R. 
Sen is the Chairman. The other Mem-
bers are: Shri S. C. Chaudhuri, Eco-
nomic and Statistical Adviser, Minis-
try of Food and Agriculture, Shri N. 
Krishnan, Chief Cost Accounts Officer, 
Shri S. C. Gupta, Director, National 
Sugar Institute and Dr. Dharam 
Narain of the Institute of Economic 
Growth. 
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Shri C. Subraman1am: I do not know 

whether they will take this particu-
lar thing into account. But r am sure 
they wilI have all the relevant matters 
before them in taklng a decision. 

Shri Bhacwat lha Azad: May I 
know whether this Commission has 
also been asked to enquire into the 
reasons why those States who colIect a 
large amount of sugar cess do not 
spend a pie on the development of 
this industry? I want to know whe-
ther that has also been specifically 
referred to the Commission. 

&lui C. Subn.maDiam: No, Sir. 

Shrl Bhapat lha Azad: Why not? 

Shrl Slvamartbl Swamy: During 
this year sugar prices have 'been fixed 
in Madras, Mysore and Kerala. In My_ 
sore, sugar prices have not been raised 
whereas in Madras they have been 
allowed to raise the prices. What are 
the reasons for this and may I know 

whether any consultations have been 
made WIth this Sugar Price Enquiry 
Commission? 

Shrl C. Subramaniam: We had the 
advantage of the interim report Of the 
Commission. 

Shrimati Savitrl Nigam: In view of 
the fact that many sugar factories 
make payments after a long time to 
farmers which is a great hardshlp to 
the farmers, may I know whether that 
question has also been included in the 
terms of reference of the Commission? 

Shri C. Subraman1am: No, Sir. 

8hrl A. P. Sharma: May I know why 
the representative of labour has not 
been taken on this Commission? 

Sbri C. Subramaniam: Labour in-
terests can be safeguarded otherwise. 
The terms Of reference are completely 
technical. Therefore, men who are con-
versant with the sugar industry have 
been included. 

Khalil Gr&D*l,OC Bhavu, New DelhI 

+ 
(Shri Hem Buua: 

·515. -{ Shri Sldheshwar Prasad: 
l Shri Bamellhwar TaDtbi.!' 

WiJI the Minister of SocIa1 Security 
be pleased to state: 

(a) whether Government's atten-
tion has been draWn to a statement 
made by the President of the Khadi 
Workers' Union at Delhi to the e1fect 
that Khadi lovers haVe to pay high 
prices for Khsdi because of mis-
management of the Delhi Emporium; 

(b) whether he has also brought to 
notice some Instances of corrupt prac-
tices in the institution; and 

(c) if so, Government's reaction 
thereto? 

The Di!puty MiDJster in tlre-'ltlals-
try of Law (Shrl lacanafha Bao): (a) 
No, Sir. 

(,b) The President of the Khadi 
Workers' Union, Delhi has sent a 
Memorandum of allegations against 




